DELHI VIDHAN SABHA
BULLETIN PART - II

( General information relating to Legislative and other matters )

Thursday 28™ March, 2002/ Chaitra 7, 1924(Saka)

No. / 96
ELECTION TO COMMITTEES

The following dates have been fixed for receiving nominations,
withdrawal of candidature and for holding election, if necessary, in connection
with the Committee on (1)Public Accounts,(2) Estimates Committee and(3)
Government Undertakings,the motion in respect of which was adopted by the

House on 28.3.2002.
SN. | Name of  the | No. of | Last date for | Last date | Date of
Committee Members to | nominations | for with | election (if
be elected drawals necessary.)
: Committee on 07 3.4.2002 5.4.2002 9.4.2002
Public Accounts upto  4.00 | upto from 11.00
PM.~ 4.00.P.M. P.M.
Members
Lounge Old
secretariat,
Delhi.
2. Committee on 07 -do- -do -do-
Estimates
3. Committee on 07 -do- -do- -do-
Government
undertakings

NOTE : 1. - Necessary forms are available with the Notice Branch.
2. No from will be entertained after the stipulated date and time .

S.K. SHARMA
SECRETARY
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